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N o t if ic a t io n s  u n d e r  iN gtC Txcm g s  A c t , 
G u d a l u r  JAMMAM ESTATES ABOLITION 

n d  C o n v e r s io n  in t o  R y o t w a r z ) A c t

SHRI PRABHUDAS PATEL: On
jehalt of Shri Annasahib p. Shinde, 
X beg to lay on the Table:—

(1) A copy of the Insecticides 
<Amendment) Rules, 1976 (Hindi 
and English versions) published in 
Notification No. GSR 474(E) in 
Gazette of India dated the 24th July, 
1976 under sub-scction (3) of section 
36 of the Insecticides Act, 1968. 
[Placed in Library. See No. I,T- 
11333/76].

(2) A copy of Notification No. 
G.O.Ms 845 published in Tamil Nftdu 
Government Gazette dated the 14th 
July, 1976 making certain amend
ments to the Gudalur Janmam 
Estates (Abolition and Conversion 
into Ryotwari) Rules, 1974, under 
sub-section (5) of section 60 of the 
Gudalur Janmam Estates (Abolition 
and Conversion into Ryotwari) Act, 
1969 read with clause (c) (iv) of the 
Proclamation dated the 31st Janu
ary, 1976 issued b> the President 
in relation to the state of Tamil 
Nadu. [Placed in Ltbrciy. See No. 
LT-11334/761.

kNNUAL A c c o u n ts  o f  a n d  A u d i t  
I e p o rt o n  C o c h in  P o k t  T r u s t  > or 
972-73 AND OF VlSAKHitPATNAM PORT 

T r u s t  f o r  1974-75

THE DEPUTY MINISTER IN THE 
JINISTRY OF SHIPPING AND 
TRANSPORT (S H R I DALBIR 
SINGH): Sir, on behalf of Shri
I. M. Trivedi, I beg to lay on the 
?able a copy each of the following 
>apers (Hindi and English versions) 
inder sub-section (2) of section 103 
if the Major Port Trusts Act, 1963: —

(1) Annual Accounts of the 
Cochin Port Trust for the year 
1972-73 and the Audit Report there
on.

(2) Annual Accounts of the 
Visakhapatnam Roit Trust for the 
year 1974-75 ang the Audit Report 
thereon. [Placed in Library. See 
No. LT-11335/76].

T a r iff  Co m m is s io n ’s  R eport o n  th e  
price  S tructure o f  Sy n thetic  R ubber, 
G o vern m en t  R eso lu tio n  and a  

S ta tem en t

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF PARLIAMEN
TARY AFFAIRS (SHRI B. SHANKA- 
RANAND): Sir, on behalf of Shri
Ziaur Rahman A.n^ari, I b< g to lay on 
the Table a copy each of the follow
ing papers* (Hindi versions;' —

(i) Report (1975) of the Tariff 
Commission mi the price structure 
of Synthetic Rubber.

(ii) Government Resolution No. 
N-18011/2/75-PC. I dated the 18th 
March, 1976 notifying Government’s 
decisions on the abo^e Report.

(iii) A statement showing rea
sons as to why the documents men
tioned above could not be laid on 
the Table within the prescribed 
period.

[Placed in Lirbary See No. LT- 
11336/76].

A n n u a i R eport of I ndian  I n st itu t e  or 
T echnology, B om bay  for  1975-76 and 
a S ta tem en t , A n n u a l  R eport o f  
N ation a l  In stitu te  for T ra ining  nr 
I ndstrial E ngg., B o m bay  for 1975-76

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
ARVIND NETAM) • I beg to lay on 
the Table:

(1) (i) A copy of the Annual 
Report of the Indian Institute of 
Technology, Bombay, for the year
1975-76.

•English versions were laid on the Table on the 30th March, 1976.


